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Notice is herebygiven thatthe National Company Law Tribunal has ordered
commencement of a corporate insolvency resolution process of the SHEET,
SHIPPING AND METAL PROCESSORS LTD on 25th August, 2020, vide NCL
order CP (IB) No.585/9/HDB/2018, order made avaiable on 26thAugust, 2020.
The creditors of SHEETAL SHIPPING AND METAL PROCESSORS LTD, ard
hereby called upon to submit their claims with proof on orbefore 8th September]
2020 to the interim resolution professional at the address mentioned againsy
entry No. 10.

The financial creditors shall submit their claims with proof by electronic
only. All other creditors may submit the daimswith proof in person, by postor by
electronicmeans.
A financial creditor belonging toa dass,as listed against the entry No. 12, shal
indicate its choice of authorised representative from among the three insolv
professionals listed against entry No.13 to act as authorised representative
the class [not applicable]in Form CA.

Submission of false or misleading proofs of claim shallattract penalties.

Name and Signature of Interim Resolution Professional:
Kalpana G, Interim Resclution Professional

Date and Place:28th August, 2020 and Hyderabad
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